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and ensure fullest participation of 
Scientists in the planning and imple-
mentation of the programmes of G.S.I. 

Rural Healthi '.Scheme 

3657. SHRI SUBHASH AHUJA: 
Will the Minister of HEALTH AND 
F AML Y WELFARE be pleased to 
state: 

(a) whether the implementation o:t 
the Rural Health Scheme is unsatis-
factory and ineffective; 

(b) if so, the reasons therefor; and 

(c) the steps being taken by Gov-
ernment to make it effective? 

THE MINI:STER OF STATE IN 
THE MINISTRY OF HEAL TH AND 
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD YADAV): (a) to 
('c). No. An evaluation uudertaken by 
some Institutions have confirmed that 
the scheme has been received well by 
the people. The performance of the 
Commul!lity Health Workers has also 
been found satisfactory. It has been 
admitted that the scheme provides an 
appropriate answer to the health pro-
blems in the rural areas. The evalua-
tion reports have however, pointed out 
certain deficiencies in the working of 
the scheme which relate mainly to 
supply of medicines, teaching aids and 
training. These have been taken note 
of and steps are being taken to remove 
them. 

In fa.:t, these deficiencies relate to 
the initial stage of the implementa-
tion of the scheme. Most cf the defi-
ciencies have gradually been removed 
with th_e progress of the implementa-
tion of the scheme. Now ;t is l·eing 
ensured that there is no delay in the 
supplies: reaching District Headquar-
ters : .and. Primary Health Centres. 

.' Aci~qua·te· advance action has been 
taJ~en to . ensure ' that training is im-
parted in'-'time and with sufficient 
preparation. 

Evolution of Consultation Machinery 
of Trade Unio·ns and Employers 

3658. SHRI K. PRADHAN!: Will 
the Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased 
to state: 

(a) whether Government propose 
to evolve a permanent consultation 
machinery represented by Trade 
Unions and Employers to deal with 
matters of common interests; and 

(b) if so, the details thereof? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR 
(SHR1 RAVINDRA VARMA): (a) and 
(b). The question of evolving appro-
priate bipartfte forums in industrial 
establishments/undertakings is being 
examined by a Committee on Workers' 
Participation ·in Management and 
Equity. The Committee has yet to 
adopt its Report. 
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